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Alotment of Government Accommoda-
tion to Political Parties

376. SHRI JASWANT SINGH: Will the
Minister of URBAN DEVELOPMENT be
pledsed to state:

(a) which houses or properties have
been handed over/allotted to the Cong-l and
other political parties and their front organi-
sations during the period 1985-89;

(b) the market value of each of these
properties and the rent being realised {rom
them; and

(c) how much amount has been spent
by Government on renovations/repairs/up-
keep and alterations of these properties
during the same period ?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARANY)" (a)
to (c). The information is being collected and
will be laid on the Table of the House.

Expenditure of Ministerial Bungalows

377. SHRI JASWANT SINGH- Will the
Minister of URBAN DEVELOPMENT be
pleased to state:

(a) the amount of money spent on
improving, re-constructing or fortifying Bun-
galow Numbers 5,7 & 9 Race Course Road,
New Delhi during the period 1986-89;

(b) the average amount spent annually
on such items on ministerial bungalows: and

(c) the average annual amount spent
- on such items on accommodation aliotted to
Members of Parliament ?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARAN): (a)
Rs. 16. 27 lakhs.
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(b) Rs. 49.33 lakhs.
(c) 26.44 lakhs.

Non-Depositing of EPF by Dunlop india
Limited

378. SHRI R.L.P. VERMA: Will the
Minister of LABOUR be pleased to state:

{(a) the details of the deductions made
for the last three years and the deposited
with the concemed Regional Provident Fund
Commissioner by Dunlop India Limited to-
wards Provident Funds of therr employees;

(b) whether there has oeen any default
by the company n regarc tc depostt of the
amount with the Regicnal Provident Fund
Commisstoner
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THE MINISTER OF LABOUR AND
WELFARE (SHRI RAM VILAS PASWAN):
{a) to {d). The requisite information 1s being
collected and will be laid on the Table of the
Sabha in due course.

[ Transiation)
Review of Upper Sakri Dam Project

379. SHRI R.L.P. VERMA: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whether the foundation of Upper
Sakri Dam Project was laid four years back
and its construction work has not yet started
in view of the protest of the residents of 61
viliages of Gavan and Satgavan Blocks;





